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B.C.Sarma, AM. 

The grievance raised in this application is about the inactior 

on thart of the respondents in not giving effect to the proiiotional 

benefit to the applicant who was found fit by the D.P.C. meetiing held 

on 20.7.1994, while similar benefit has been accorded to his juniors, 

Briefly stated the facts of the case are as follows 

The applicant is a reqular Accounts Officer belongino to the 

Indian P & I Accounts & Finance Service, Group IBI Telephone Uing in 
oI 

hescele of Rs, 2375-3500/— and he was considered found, fit by the 

O.P.C. meeting held on 20,7,94 for promotion in the cadre of,  5enior 

Accounts Officer and accordingly, an Office Order was issued !on 13.9.95 

in which the name of the applicant appears at Serial Number 3, garlier 

from January, 19.95 the applicant was given ad—hoc promotion in the same 

post. Initially, the applicant was given pLza ad—hoc promotion for 180 

days and, thereafter, such promotion was extended for a furtter period of 

6 months. However, the applicant was surprised to receive aLCharge  Memo 
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dated 22,9.95 wherein,acc.ording to him, o-ontainin some unounded 

and bselass allegations pertaining to a Supplier's Bill paid by 

the Accounts Of'ficer (IS), Calcutta in October, 1987 and pssed by,  

the Controller of Telecom Stares, Calcutta, wraised ag.anst him. 

The applicant has submitted a representation sqsinst the nn_qrant-

of promotion on the basis of the D.P.C. recommendation on 6.12,95 

wherein he has given the entire facts annexinq the Copy of the 

e Hon'ble Supreme Court in V. Judgment rendered by th 	Janakiraman's 

case (reported in AIR 1991 SC 2010). This representation ubmitted 

by the applicant is yet to be disposed of. However, being aggrieved 

by the inaction on the part of the respondents, the instant appli—

cation has been filed with the prayer that a direction be issued 

on the respondents to grant him promotion to the post of Srnior 

Accounts Officer on the basis of the D.P.C. recommendation approved 

by the Government, 

3. 	While the admission hearing of the matter was takn up today, 

M. K. Banerjee, ld, Counsel appearing, for the respondents,j submitted 

tha:t she did not have detailed instruction in the matter. HoweUor, 

1s, Banerjee submitted that no Order regarding regular promotion 

in respect of the anplicant has been issued and the applica,t has 

been continuing only on ad—hoc basis in the promotional post. ,.Sh, 

however, submits that since a representation has been filed by the 

applicant only on 6,12.95 an& which is still to be disposedj of, It 

would be appropriate'the representation is disposed of)  xf apy such 

direction is given by this Tribunal, 

4 	We have considered the submission of the learnad C6unsei 

for both the sides and perused records, In view of the sublkniss ion 

made by fis. Banerjee to which Mr. Ghosh1.also agreed, the application 

is disposed of at the stage of admission itself with the diik'ect ion 

that the respondents shall consider the representationfile' by the 

applicant on 6,12,95 within a period of 2 months from the dte of 
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communicetjon of this Order and the result Of such c,ns'ideretjon 

shall be communicated to the applicant within one month 1  thereafter, 

#& t.iberty is granted to the applicant to approach the Tribunal 

in case still he feels aggrieved by the action taken by the respon-

dents. We further order that till the representation i considered 

and disposed of by the responde,ntt 'and'.the result is co rmunicated 

to the applicant, he;. 	kii shall not be reverted f'r; orn the 

promotional post which ftq xNpAASxxA:is holding as ed—hoc. We pass 

no order as to costs, 
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